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Banking Transactions

5. ShriSantosh Kumar Sahu Committee on Public Accounts ofthe Lok

6. Shri Pravat Kumar Samantaray - Sabha forthetermending onthe 30th April,
7.ShriG. Swaminathan 1994, and do proceed to elect in such
mannerasthe Chairmanmay direct, seven

(i) | am directed to inform the Lok Sabha membersfromamongthe membersofthe

thatthe Rajya Sabha atits sitting heldon Tues- House toserve onthe said Committee.”

day, the 27th April, 1993, adoptedthe following _

motionin regardtothe Committee onthe Wel- 2. lamfurthertoinformthe Lok Sabhathat

fare of ScheduledCastesandScheduled Trbes = Inpursuance ofthe above motion, the following
- - members of the Rajya Sabha have been duly

electedtothe said Committee :-

"Thatthis House resolves that the Rajya

Sabha do join the Committee of both the 1.ShriS.S. Ahluwalia

Housasonthe Welare of Scheduled Castes 2. ShriSomappa R. Bommai

and Scheduled Tribesforthe termending 3. ShriAnant Ram Jaiswal

on the 30th April, 1994 and doproceedto 4. Miss SarojKhaparde

elect. in accordance with the system of 5. ShriMurasoliMaran

proportional representation by means of 6. Shrimati Jayanthi Natarajan

the single transferable vote, len members 7.ShriVirenJ. Shah'

from among the members ofthe Houseto _

serve on the said Committee.” -

' 13.05tws.

2.1amfurthertoinformthe Lok Saabha that JOINT COMMITTEE TOENQUIRE INTO
inpursuance of the above motion, the following IRREGULARITIES INSECURITIESAND
members of the Rajya Sabha have been duly BANKING TRANSACTIONS

electedtothe said committee :-
Extension of time for Presentation of

1. Shri Prakash Yashwant Ambedkar Report
2.ShriN.E. Balaram
3.Shri Ram DeoBhandari [English]
4.Dr.FaguniRam '
5. Shri Dipen Ghosh SHRIRAMNIWAS MIRDHA (Barmer) : |
6. Shrimati Kailashpati begtomove:
7.ShriG.Y.,Krishnan
8. ShriMentay Padmanabham “Thatthis House doextend uptothe last day
9.ShriRam RatanRam of the first week of the Monsoon Session,
10. ShriNyodek Yongnam' 1993, thetime for presentationof the report
of theJoint Committee to enquire into
(iii) ‘1 am directed toimform the Lok Sabha imeguiatitiesin securities andbankingtrans-
thatthe Rajya Sabha atits sitting heldon Tues- actions.”
day, the 27th April, 1993, adoptedthe following
motion in regard to the Committee on Public MRCHAIRMAN : The questionis:
Accounts -
“Thatthis House doextentuptothe last day
"That this House concurs in the recom- of the first week of the Monsoon Session,
mendation of the Lok Sabha thatthe Rajya 1993, the time for presentation of the report

Sabha do agree to associate with the ofthe Joint Committee to enquire into
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imagularitles-ln sacurities and banking
transactions.” -

The motion was adopted.

13.08hrs.

MATTERSUNDERRULE 377
() Need to provide a Road Link between
Seoni-Balaght and Arjuni and declare it
NationalHighway
[ Translation]

SHRI VISHWESHWAR BHAGAT
(Balaghat): Mr.Chairman, Sir, onthe Alahabad-

’

- NagpurNational Highway a roadiink shouidbe

provided between Seoni Balaghat and Arjuni.
These aretribdl dominated areas and are not
is taking place inthe tribalareas of Balaghat.
Railway facility is also not available in this area.
There are coppermines in Balaghat Manchaj
blotk. Due tothe lack of roads, several prob-
tems are cropping up in the way of mining of
copper. The development of raodsin these
areaswill alsoencouragetheagro-basedindus-

tnes

So, Iwouldliketo requestthe Govemment

- that a road link should be provided between

SeoniBalaghat-Arjunianditshouldbe declared
aNational Highway.

(ii) Needtointroduce TrainServices
between Kanyakumari and Madras Via
TirnelveHi- Madurai- Dindigul- Karur- Sa-
lem~Jolarpet

- [ Englsih)

SHRI R. DHANUSKODI ATHITHAN
(Tiruchendur): Sir, conversion of metre-guage

" railway lineintobroad-gauge between Tirunelvel,

Tuticorin and Madras has already beencom-
pleted. But due to inordinate delay in the

conversionwork batween Yiruchiand Vilupuram
andbetwean Vilupuram andChengalpat, people
from allwalks in the southem districts of Tamil
Nadu arefacing lot of difficulties in reaching not
only Madras but other parts of the country as
route between Kanyalamari and Maniachi train
services could be maintained between
Kanyakumari and Madras Via Tirunelvelli-
Madurai- Dindigul-Karur- Salem- Jolarpet. |
would therefore request the hon. Ministerfor
Railways toimmediately introduce train ser-
vices between Kanyakumari and Madras in
broad -gauge route Via Tirunevelti-Madurai-
Dindigul-Karur- Salem-Jolarpet whichis now
available so that the sufferings of people in
southem districts is easad as also tourists
visiting Kanyakumari and othertemple cities in
the south are not affected.

The Express trains with 21 bogies with
modemfacilties shouldbenamedas KUMARI-
NELLAI EXPRESS' andthetrains shouldbe
abletocover the distance between Kanyakumari

" andMadrasin 12hours. |would aisorequestthe

Govemmenttocompietethe broad-gauge con-
version work on trunk route between Madras and

Kanyakumari on war footing.

(iii) Needto establish a Central University at
Rourkelain Orissa

KUMARI FRIDA TOPNO (Sundargarh) :
Sundargarh, atribal dominated districtin Orrisa,
is one of the most backward districts in respect
of providing higher education. Bamingthe Steel
city of Roukela which alone has the maximum
numberofcollegesinthedistrict, restpartsof the -
district, have been deprived of the facility for
higher education. On publicinitiative itis very
difficulttoopen adegree orpostgraduatecollege
as mostofthe people are poorandcan hardly
affordtocontributeto runacollege. Sincethere
hasbeen noscopeforhighereducation, thereis
95 percentdropouts at Post Graduation level
among thetribalstudents. In higherpositions
under the Central or State Government orin
otherpublic andprivate underntakingshardlyany



